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O R D E R 
 

10.01.2020  For hearing the argument of the Learned Counsel for the 

Appellant, at request, the matter is adjourned to 23rd January, 2020. The matter 

is released from part-heard.    

           [Justice Venugopal M.]
     Member (Judicial) 

 

 
 

 

(Kanthi Narahari) 
Member(Technical) 

 
 
 

(V P Singh) 

Member(Technical) 
Akc/Md.            


